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Legislative Council* of the various 
States Is laid on the Table, [Placed 
in Library. See No LT-543/77]

Financial position of Maruti Ltd

2016 SHRI S G MURAGIYAN 
SHRI K A RAJAN

Will the Minister of LAW JUS-
TICE AND COMPANY AFFAIRS be

pleased to state what is the present 
financial position of Maruti Limited?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS 
(SHRI SHANTI BHUSHAN)- The 
present financial position or Maruti 
Limited as revealed in the latest 
balance sheet of the company as at 
81st March, 1976 is as follows —

Liabilities Rupees Assets Rupees

Share Capital 2,64,10,000 Fixed Assets • * • 5»75»4I»I33
Share Application Money 46,89,350 Investments 1,000

Reserves & Surplus 13,98,100 Current Assets, Loans & Advances 94,21,724

Secured Loans 1,26,27,123 Misc Expenditure 58,35*048

Unsecured Loans 66,77,785 Profit & Loss Balance 1,59.64,390

Current Liabilities & Provisions 3,69,60,937

T o ta l • 8.37,63,295 T o ta l 8,87,63,294

N otes , (i)  The fixed assets include an amount of Rs 39,3*,296 being the value of land, which 
besides land development expenses, includes the tentative price payable under 
the agreement to aell dated p-8-71 between the company and Haryana State 
Government The said land is not yet registered m favour of the company!

(2) No deprecuti m has been adjusted for the year ended 31-3-1976 on fixed assets. 
Arrears of depreciation as at 31-3-1976 m accordance with the provisions of 
Section 205(2) of the Companies Act, 1956, amount to Rs 13,18,403

(3) Connngent liabilities of the company are as below —

(1) Estimated value of contracts remaining to be executed on capital account 
and not provided for Ra 2,82,355 (previous year Rs 46,60,988) Ad
vances against the same Rs 1,12,057 (previous year Rs 2,83,901)

fii) Claims against the company not acknowledged as debts Rs 98,334 ̂ previous 
yetrRs 53,643)

(iu) Suit filed against the company for recovery of Rs 5 000 (previous year 
Rs 5,000) representing Dealership Deposits forfeited by the company.

(4) Miscellaneous Expenditure includes Rs 57,92,103 f being “Prototype develop^ 
ment expenditure”

(5) Profit & Loss balance of Rs 1,59,64,390 is the total accumulated I ss upto. 
31-3-1976 as per company’s Profit & Loss Account
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jftwn thfl above Balance Sheet, it 
will be seen that the company's tangi-
ble assets as on 3 1 -3 -1 9 7 6  stood at 
Sis. 600 ,6 3,8 5 7  against which its lia-
bilities including the share application 
money (not transferred to share capi-
tal account) amounted to Rs 
<B 09 55,195
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Unmanned Gates

2018 PROP P G MAVALANKAR 
Will the Minister of RAILWAYS De 
pleased to state

(a) whether Government aie aware 
of the danger to life and property on 
account of unmanned gates all over 
the country particularly in c,nd 
around the urban areas,

(b) if so, steps being taken to im-
prove the situation,

(c) whether Government are also 
aware of the fact that a number of 
accidents, including the fatal ones, 
take place at such unmanned gates m 
and around the major urban agglo-
merations, including Ahmedabad city, 
and

(d>) if so, whether Government pro-
pose to take immediate remedial steps 
m this regard and if so, when and 
the estimated cost thereof?

THE MINISTER OF RAILWAYS 
(PROF MADHU DANDAVATE)
(a) and (b) There are more than
22,000 unmanned level crossings on 
the Indian Railways The Railways 
undertake periodical census of road 
and rail traffic at these level crossings 
to review the need for their manning 
taking into account various factors 
such as density of traffic, visibility, 
accident proneness, etc Based on such 
reviews, a certain number of level 
crossings is manned every year in 
consultation with the State Govern* 
ment During the five years from 
1971-72 to 1976.76, 234 level crossings 
were manned




